09.08.2018

09.08.2018

AT 2.30 P.M.

1. LPA 7/2018
CM.APPL.529/2018

2. ITA 461/2017

3. ITA 526/2017

4. ITA 590/2017

AT 10.30 A.M.

1. CRL.A.306/2003

J-1 PRONOUNCEMENT OF JUDGMENT (APPLT.JURISDICTION)

COURT NO. 37

(DIVISION BENCH-II)

HON'BLE MR. JUSTICE S.RAVINDRA BHAT
HON'BLE MR. JUSTICE A.K.CHAWLA

SUDHIR SHARMA THR PAROKAR/WIFE DHAN MOHAN, TANU B.MISHRA
VS THE STATE GOVT.OF NCT OF DELHI RAVI MISHRA, HARKAMAL JEET
& ANR KAUR ,NADEEM KHAN

RAJESH MAHAJAN,RAJDIPA
BEHURA , PHILOMON KANI
KIRTI HANDA,HANSIKA SAHU

DAMINI K.
M/S MCKINSEY KNOWLEDGE CENTRE PORUS KAKA ,DIVESH CHAWLA
INDIA PVT. LTD HARPREET SINGH AJMANI
VS PR.COMMISSIONER OF INCOME TAX, RAHUL CHAUDHARY
DELHI -6 VIBHOOTI MALHOTRA
M/S MCKINSEY KNOWLEDGE CENTRE PORUS KAKA ,DIVESH CHAWLA
INDIA PVT. LTD HARPREET SINGH AJMANI
VS PR.COMMISSIONER OF INCOME TAX, RAHUL CHAUDHARY
DELHI -6 VIBHOOTI MALHOTRA
PR.COMMISSIONER OF INCOME TAX-6 RAHUL CHAUDHARY
VS M/S MCKINSEY KNOWLEDGE CENTRE VIBHOOTI MALHOTRA
INDIA PVT. LTD PORUS KAKA ,DIVESH CHAWLA

HARPREET SINGH AJMANI

COURT NO.33

(DIVISION BENCH-V)

HON'BLE DR. JUSTICE S.MURALIDHAR
HON'BLE MR. JUSTICE VINOD GOEL

RAJ SINGH & ANR. SAMEER CHANDRA
VS STATE BRIJESH SINGH
KEWAL SINGH AHUJA



09.08.2018 J-2 PRONOUNCEMENT OF JUDGMENT (APPLT.JURISDICTION)

COURT NO.5

(DIVISION BENCH-VI)

HON'BLE MS. JUSTICE HIMA KOHLI
HON'BLE MS. JUSTICE REKHA PALLI

AT 10.30 A.M.

1. W.P.(C) 8311/2017 TRIBHUWAN KIRTI BHARDWAJ HARVINDER OBEROI
CM NO.24185/2017 VS UNION OF INDIA & ORS KIRTIMAN SINGH
VIKRAMDITYA SINGH
NARESH KAUSHIK

2. W.P.(C)10443/2017 UNION PUBLIC SERVICE COMMISSION NARESH KAUSHIK
CM NO.22929/2018 VS DEEPTI BHARDWAJ AND ORS. RUPINDER SINGH
CM NO.42659/2017 VARUN KHANNA

ANANT SINGH

3. W.P.(C)1490/2018 UNION PUBLIC SERVICE COMMISSION NARESH KAUSHIK

CM NO.6126/2018 VS JITENDRA KUMAR AND ORS. HARPREET SINGH
RAVI PRAKASH
FARMAN ALI

NITISH GUPTA

HIGH COURT OF DELHI REGISTRAR (LISTING)
08.08.2018



